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SHRI S. M. BANERJEE (Kanpur):
Sir, you can now ask Shri Chavan,
the Home Minister, to lay on the
Table a copy of yesterday's compro-
mise at the Congress Party meeting
for circulation to the Swatantra Party
and the Jan Sangh.

12.49§

APPROPRIATION (RAILWAYS) NO.

4 BILL, 1969

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): I beg
to move*:

“That the Bill to provide for the
authorisation of appropriation of
moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services for the
purposes of Railways during the
financial year ended on the 3l1st
day of March, 1968, in excess of the
amounts granted for those services
and for that year, be taken into con-
sideration.”

MR, SPEAKER: The question is:

“That the Bill to provide for the
authorisation of appropriation of
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moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services for the
pu-poses of Railways during the
financial year ended on the 31st day
of March, 1968, in excess of the
amounts granted for those services
and for that year, be taken into con-
sideration.”

The motion was adopted.

MER. SPEAKER: The gquestion is:

“That clauses 1, 2, 3, the Schedule.
the Enacting Formula and the Title
stand part of the Bill."”

The motion was adopted.

Clauses 1, 2, 3, the Schedule, the
Enacting Formula and the Title were
added to the Bill,

DR. RAM SUBHAG SINGH: Sir.
1 move:

“That the Bil] be passed.”
MR. SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.

SHRI NATH PAI (Rajapur): Sir,
yvou did not hear me; I did not say
“Aye". 1 wanted to make a submis-
sion before it was passed and before
we gave this sanction to the Appro-
priation Bill. Do I have your per-
mission to proceed?

MR. SPEAKER: It is very unfor-
tunate that I could not hear you. But
before that I have already declared it
as passed.

SHRI NATH PAI: 1 said, *“No",
because I wanted to make a submis-
sion before it was passed.

MR. SPEAKER: Even if it were
there, it was a very weak ‘No".

*Moved with the recommendations of the Chief Justice of India discharg-

ing the functions of the President
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SHRI HEM BARUA (Mangaldai):
Shri Nath Pai does not want any spe-
cial privilege. If you did pot hear his
“No", is he responsible?

SHRI J. M. BISWAS (Bankura):
I would like to convey one word,
threugh you, to the Railway Minister.
We have passed the Bill but let himn
give & proper account of the money
spent,

SHRI NATH PAI. That he does.
12.52 hrs.
APPROPRIATION (NO, 4) BILL

1969

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): Sir, I
move®*:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for the
services of the financial year 1969-
70, be taken into consideration.’

SHRI S. M. BANERJEE (Kanpur):
Sir, since there was no time to speak
on the Demands yesterday, I would
request that two or three minutes
each may be allowed on this.

MR. SPEAKER: Motion moved:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fung of India for the
services of the financial year 1969-
70, be taken into consideration.”

Shri Ramavtar Shastri.
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